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36'. H I H. N. NANJB GOWDA 
SHRI RAMA HAY PRASAD 
SINOH: 
SHRI S.M. OUaADDI : 

Will tbe Mioister of FINA 
pleased to t te : 

be 

(8) whether despite the seasooal decline 
in price of certai commoditie durj g 
Novemb r, 1986 the average price ituati n 
co tinue to be wrorr" ome; 

o 

(c) whet e it furt 
~mber. 1986 aD 
d 

(d) if 0, the r 
made to ch 

commoditie 

cent ov r 

d during 
19 7; 

n tbereof and th 
in price of 

t c re alta 

(c) and Cd). The index registered a deelin 
of 0.2 per cent between November, 1986 
and DU ry. 1987 (la est availabl ) follow-
io a flip ie of both g icultural and 
m ufactur food item like, foodgraios. 
frui and 1 blel. condiments nd spices, 
IUS r, kbaodsari and Iur. 

Tbe t ru t of Gov m nt' anti-infla. 
tionary policy conti ue to 0 fE ctiv 
d and aDd supply management including 
Ir ngtbenin of _'ublic di tribution system, 

regulate relea of sug rand 
ed,bl oils, od moppln up of excess 
liquidity in tho ystem. The Central 
Oov rnmont bas advi d the St te Govern-
ment to tako trict action Blainst traders 
indulging io profiteering. boarding and 
blackmarketioa. 
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366. SURI H.N. NANJE GOWDA 
SHRI S.M. GURADDI : 
SHRI UTTAM ATHOD: 
SHRI RAMSW AROOP RAM 

ill tbe Minister of PLANNI 0 be 
pleased to tat : 

(8) whether tbe Gad it formula for the 
allocatio of tral sistaoce for St t 
Plan is being revised; 

(b) wb ther t e Pl -oning omml JOD 
h ~ t up a hi b Jev I committee to 
u e t tb changes in the e i tiDg f, rmul 
nd 

(c if o. when tbe higb level committee 
i Ii ely to ubmit its ep rt to the Gov r .. 
m nt? 

THE MINISTER OF STATE 'IN THE 
Ml ISTRY OF PLAN I G (SHRI SUKH 

AM): (a> No, Sir. 

(b) 0, Sir. 

(c) Doe oot arise. 

neom Ta in De 

67. 

W iJl t e Mini t of F CE 
p ed to · t to: 

(a) whether Income Tax Depa t t 
swooped on 32 residential and business 
pr mis nd r covered R . 60 Jakh ; 

(b) if o. t e details thereof; 

(c) tb tota] value of gl)od a d ca h 
seized during the raids; and 

(d) the action taken again t those heJd 
responsible ? 

HE MI ISTER OF STATE IN THE 
MINISTRY OF INANCE ((JHRl 
JAN RDHANA POOJARY): (a) to (c). 
The Income Tax Department conducted '88 
searches in December, 1~86 io which prima-
facie unaccounted assets inCiudiD8 cash , 




